
S,O, f60. - ln exercise of the powers confbrrcd by proviso to Articlc 309 of thc
constitution of India, thc Lieutenant Governor ofthe Union lerritory of Jamrnu and Kashmir
is ph:ascd to direct that the amendments effectcd to the Jammu and Kashmir Encincerinu
(cazetted service) Recruitmenr Rules, 1978. vide notification SRo-14 of 2016 dited 15fi
January 2016 by the Jal shakti D€partment (formerly pHE, I&Fc) arc hcrcby rcscinded ab-
initio.

By order of the Lleutenut Governor,

T
GOVERNMENT OFJAM}IU AIiD KASH}UR

JAL SHAKTI DEPARTMEI{T
CIVIL SECRETARIAT, JAMMU/ SRINAGAR

NOTIFICATION.

Srinegar, the 70 ofJung 2025
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sd/_
(Shaleen Kabm) IAS

Flnenclel Commksloner/ Addltlonel Chief Sccrctrrv
Jel Shakfl Depertmeni

No. JSDGS232022-A-JSD (CC.No. 7083599) Dated: _ 07.06.2026

Copy to thc: -
Minisry of Homc Atrairs (Attn: Additional Secretary (J&K), Ministry of Homc
Alfairs, Govcmment of Indi4 New Delhi).

C(rpy also to the: -
I . Office of the Hon'hlc Lieutenanl Govemor, J&K (hrough hlncipal S€crctary to the

Hon'ble Licutcnant Govemor, J&K).
2. office of thc Hon'ble chief Minisrer, J&K (through Additional chief secrctsr).to the

Hon'ble Chief Minister, J&K).
3. office of the Hon'ble Minister, Jar Shakti Deparrnent, J&K (through oSD to Hon,bre

Minister, Jal Shakti Deparrmen! J&K).
4. Otfice of the Chief Secrctary, J&K (through pS).
5. oflice of the Financial commissioner (ACs), Jal shakti Dcpartmenr (rhrough pS).

Copy also to the: -
I . All Financial Commissioncrs (Additional Chief Sccrctaries).2. Director General of police, J&K.
3. All Principal Secraaries to the Govemment.
4. commissioncr/ secrctary to the Govemmen! General Administration Department.5. All Commissioner/Secrctaries to the Govemmcnt.
6. Divisional Commissioner, Jammu/Kashmir.
7. Pnncipal Resident Commissioner, J&K Covemmen! New Delhi.8. ChairpcrsorL J&K Spocial Tribunal.
9. Director General, J&K Institute of Management, public Administration and Rural

Dcvelopment.
10. Mission Director, Jal Jeevan Mission J&K.



I l. All D€puty Commissioners.
12. Chief Exccutive Officcr, J&K Economic Reconstruction Agency, J&K.
13. Managing Dircctor, J&K Power Development Corporarion.
I 4. Commissioner, Srinagar Municipal Corporation, Srinagar.
15. Commissioner, Jantmu Municipal Corporation, Jammu.
16. Chief Executive Director, Wular Conservation and Management Authoritv.
l7. Mce Chairmarl Lakc Conscrvation and Management Authority.
18. Vicc Chairmaq Jammu Development Authority.
I9. Vicc Chairman Srinagar Development Authority.
20. Sccrctary, J&K Public Servicc Commission.
2l . Dircctor Est8tes, Jammu/Kashmir.
22. Director Informatioq J&K.
23. All Heads of thc Dcpartmcnt/Managing Directon.
24. All Chicf Enginccrs.
25. Chicf F.nginecr. Ranj it Sagar Dam/Shahpur Kandi hojcct, Government of punjab.
26. Sccrctary, J&K WRRA.

Copy alrc to thc: -
I . Dircctor, Archivcs, Archaeologl and Mugeums, J&K.

Copy also to the: -
l. Dircctor Finance, Jal Shakti Deparrrnenl
2. AII Cazcttcd Officcrs of Jal Shakti Dcpartnent
3. All Section Officer of Jal Shakti l}psrdncnt
4. Incharge websitc, Jal Shakti Departmcnt.
5. tr4onday Rctum filc (w2.s.r:).

(
IJnder Secretary to

t
*

Jal Sha Depa
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